\ 2BZEM NO. 35 COURT NO. 14 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) .
22798-22799/ 2014

(Arising out of inmpugned final judgnment and order dated 16/01/2014
in WP-A No. 37300/2006,07/03/2014 in RA No. 59351/ 2014 passed by
the H gh Court O Judicature at All ahabad)

RAKESH NI GAM & ORS. Petitioner(s)
VERSUS
RANNO DEVI Respondent ( s)

(with appln. (s) for exemption fromfiling OT. and interimreli ef
and office report)

Date : 19/09/ 2014 These petitions were called on for hearing
t oday.

CORAM :
HON BLE MR JUSTI CE V. GOPALA GONDA
HON BLE MR JUSTI CE ADARSH KUMAR GCEL
For Petitioner(s) Sanj ay, Adv.
N. A. Usnmani, Adv.
R Chaubey, Adv.
Ranmeshwar Prasad CGoyal , Adv.

sS85

For Respondent (s)

UPON hearing the counsel the Court made the follow ng

ORDER
Leave granted.
(VI NOD KUMAR) (MALA KUVARI SHARMA)
COURT MASTER COURT MASTER

Signature Not Verified

Digitally signed by
Vi nod Kumar

Date: 2014. 09. 20
13:51:48 I ST
Reason:



